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| TEM NO 9 REA STRAR COURT. 2 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Civil) No(s).12726/2008
JEET SI NGH Petitioner(s)
VERSUS
NATI ONAL | NSURANCE CO. LTD. & ORS. Respondent ( s)
(Wth office report )

WTH SLP(C) NO. 27786 of 2009
(Wth prayer for interimrelief and office report)

Date: 30/11/2010 This Petition was called on for hearing today.
For Petitioner(s)

Ms. Sureshta Bagga, Adv.
For Respondent (s)

M. Parmanand Gaur, Adv.

M. S. Gowt hanan, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Service of notice is conpleted by dasti. Respondent s
gr ant ed f our weeks time for filing Vakal at nama  and

counter affidavit, if any.
List the matter on 14.1.2011.

(SUNI L THOMAS)
S Regi strar



